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IN THE HIGH COURT OF DELHI AT NEW DELHI
CRL.M.C. 2684/2023 & CRL.M.A. 10118/2023

ARJUN CHAUDHARY .. Petitioner
Through:  Mr. Asim Naeem, Advocate.

Versus
STATEOF NCT OF DELHI&ORS ... Respondents
Through:  Mr. Nawal Kishore Jha, APP for
State.
Mr. Adit S. Pujari, Ms. Aparajita
Sinha and Mr. Sourya Mittal,
Advocates for respondent Nos. 3, 4
and 5.
CORAM:
HON'BLE MR. JUSTICE MANOJ KUMAR OHRI
ORDER
12.01.2024
Renotify on 07.05.2024.

MANOJ KUMAR OHRI, J

JANUARY 12, 2024/rd

This is a digitally signed order.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 04/04/2026 at 17:25:34



